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No. HSPCB/BR/2021/ | 2.4 2- Dated: | 6 /06/2021

To
The Registrar General
National Green Tribunal
New Delhi. 5
Sub: Report on behalf of Deputy Commissioner, Faridabad and Haryana State

Pollution Control Board in compliance of order dated 11.01.2021 in the
matter of OA no. 08/2021 titled as Varun Sheokand Vs Central Pollution

Control Board & Ors.
In: this connection, please find enclosed herewith the Action Taken Report on

behalf of Deputy Commissioner, Faridabad and Haryana State Pollution Controf Board in

compliance of order dated 11.01.2021 in the matter of OA no. 08/2021 titled as Varun

Sheok_énd Vs Central Pollution Control Board & Ors. "

Submitted for the kind information and necessary action please.

DA/as above . <
QM—’J L (A2
Regional O\f}ar‘ ‘L’
Ballabgarh Region

Endst. No.: HSPCB/BR/2021/ Dated:

A copy of above is forwarded to the District Attorney, Haryana State Pollution
Control Board, P”anch‘kula for information and further necessary action please.

Regional Officer
Ballabgarh Region

Endst. No.: HSPCB/BR/2021/ Dated:

A copy of above Is forwarded to the Member Secretary, Haryana State
Pollution Control Board, Panchkula for information and further necessary action please.

Regional Officer
Ballabgarh Region
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
(OA No. 08/2021)

Varun Sheokand

ouuou-a--u-u---u-"--App'icant
Versus
Central Pollution Control Board & Ors.
sesesavasesesoscas ... Respondent
INDEX
S. No. Particulars Pages

1. Action Taken Report in compliance of order 1-2
dated 11.01.2021

2. Annexure-R/1 : Copy of Statement of 3
Respondent No.6

< Annexure-R/2: Copy of photograph 4

4, Annexure-R/3 Copy of letter dated 5
10.06.2021 of the SHO, PS: Mujesar,
Faridabad
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BEFORE THE NATIONAL GREEN TRIBUNAL
AT PRINCIPAL BENCH, NEW DELHI
(OA No. 08/2021)

Varun Sheokand e Applicant

Versus

Central Pollution Control Board & Ors.

«eeeeessRESpOndent

Action Taken Report in compliance of order dated 11.01.2021
MOST RESPECTFULLY SHOWETH:

1. That the applicant has filed the O.A. alleging dumping of
untreated and toxicated industrial effluent and hazardous
chemical waste into the Gaunchi drain, Near Sohna Road,
Faridabad by Respondent No.6 namely Mr. Satpal Bhati. This
Hon'ble Tribunal while taking the cognizance of the OA, has
sought report from Haryana State Pollution Control Board and

Deputy Commissioner, Faridabad.

2. That spot in question was inspected on date 26/03/2021,
21/05/2021 and 01/06/2021 to check the dumping of untreated
effluent and hazardous chemical waste into the Gaunchi drain in
Faridabad. However, at the time of inspection, Sh. Satpal Bhati

was not found indulged in such activity.

3. That Sh. Satpal Bhati was also interrogated in this regard. He
gave statement in writing that he don't vacate any tank in drain
in question and will not do any work In future which may cause
damage to Environment. The statement of Sh. Satpal Bhati
addressed to the Regional Officer, Haryana State Pollution

Control Board, Ballabgarh Reglon on dated 02/06/2021 is

enclosed as Annexure-R/1.
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c}. That to ensure that no one should dump the effluent through
tanker in the drain, warning board has been installed at Gaunchi
drain point, Near Sohna  Road and Police . patrolling ha§ been -
strengthen by the S.H.O., Police Station - Mujesar, Faridabad.
The copy of photograph and letter dated 10.06.2021 of S.H.0.,

Police Station - Mujesar, Faridabad are enclosed as Annexure-

R/2 & Annexure-R/3 respectively.

The Report is submitted for kind consideration of this Hon’ble

Tribunal. The direction passed by this Hon'ble Tribunal shall be

compliedAwith in true letter and spirit.

Regional Officer HSPCB, Regional Officer HSPCB,

Deputy Commissioner
Ballabgarh Region Faridabad Region:

Faridabad
Date: 1o)6) 2e2y

APIace: CﬂﬁddouL
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